Declaration or Assets and Liabilities

Year&- 2020-2021

I, Pankaj Kumar son/daughter/wife of Shri Tripti Narayan Singh aged 47 Years, belonging
to .Bihar Vidhan Sabha, Secretariat. service and presently working as . Assistant., given herein
below the details of the assets (immovable, movable, bank balance, etc.) or myself, my spouse and

dependants* :

A Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be given)

%’V\ Sl. | Description Seif’ Spouse name (s) Dependant-1 | Dependant-2 Dependant-3
\0\ No.
Mrs Mamta Kumari Miss Pallavi Mr PranayKumar
Kumari
Eﬂ‘ ;gTJHfT' : '
/,6-"_‘1;" (i) |Cash 2000/- 5000/-
("3 @ [Deposis
0 Banks, Financial| State Bank Of India
| 4 PNB- 50,000
Institutions And Amt- 4,26.742/- gl
- e NIL NIL NIL
g Non-Banking
Financial
\b% \ Companies
\'),
\o\"'ﬂ’ (iii) | Bonds,
Debentures and
i NIL NIL NIL NIL NIL
shares in
Companies
(iv) |Other financial LIC - LIC
beap LIC-
o, Nk 1-Rs 21886 Per Year NIL e
Postal  Savings,| | ps 5033 per vear o NIL
LIC Policies, etc 2. Rs 3290 Per Year "
(v) [Motor Vehicles
(details of make,| - NIL NIL NIL NIL

etc.)

(vi) | Jewellery (give
details of weight

and value) Gold- 100 gram :
: NIL NIL NIL NIL




- Current market value

(iv) | Houses / Apartments,
etc.

- Location (s)
- Survey number(s) NIL NIL NIL NIL NIL

- Extent (Total
measurement)

- Current market value

(v) | Other (such as
interest in property)

NIL
NIL NIL NIL NIL

(2) I give herein below the details of my liabilities / over dues to public financial
institutions and government dues:-

[Note : Please give separate details for each item]

Sl. | Description Name & address of Bank / Amount outstanding as
No.
Financial Institutions(s) / L DR AN e g
Department (s)

(a) |(i) Loans from Banks

NIL NIL
(ii) Loans from financial institutions
NIL
NIL
(iii) Government Dues:
NIL
(2) dues to departments dealing with i
government accommodation
(b) dues to departments dealing with NIL
NIL

supply of water




B.S.S.:- Bihar Secretariat Service etc.)

Lakkhisarai

Home District -

I hereby declare that the above details are true to the best of my knowledge and belief.

Signature: Pomlca] 1< by

Name of Employee: Pankaj Kumar

Place: Patna Designation:  Assistant
Date: 09.02.2021 Department: ~ Bihar Vidhan Sabha Secretariat
Note: Please sign each page of the declaration. Asset declaration form must be A4 size

white paper with computer typed (single side) in prescribed format.




